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Tourismdept’s online painting A
contest for children begins
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KERALA

Children in the age group of 4-16 from across the globe can participate
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EXPRESS NEWS SERVICE @T'Puram

THE THIRD edition of Kerala
Tourism’s international online
painting competition for children
has commenced. Children in the
age group of 4-16 from across the
globe are eligible to participate in
the competition themed -- ‘Kerala
Village Life’.

After registration, which is
free, the participants can submit
a maximum of five entries. The
scanned images of the paintings
can be uploaded on the website
https://www.keralatourism.org/
contest/icpc/ from April 1 till
September 30. The competition,
which received an overwhelming
response in its previous seasons,
is held in three categories - chil-
dren within Kerala, children from
other Indian states, and children
from abroad.

Tourism Minister P A Moham-
ed Riyas said the international
competition will help children
know more about the major at-
tractions of Kerala tourism.
“Kerala has received various glo-
bal accolades for its activities ini-

tiated in rural areas under Re-
sponsible Tourism (RT). This
painting competition will help in
projecting the best aspects of Ker-
ala Tourism among children,” he
said.

The competition offers a total
of 101 attractive prizes. The first
three winners from each category
will be given special souvenirs be-
sides certificates. Ten winners
from abroad will get a free five-
day stay in Kerala and an oppor-
tunity to visit the state’s top tour-
ist destinations with two of their
family members.

Five winners from other Indian
states category will get a chance
for a five-day family trip to tourist
destinations in Kerala. Apart
from mementoes and certificates,
three winners from the Kerala
category will get booking cou-
pons for a two-day stay at KTDC'’s
premium hotel, with two of their
family members. Also, 70 consola-
tion prizes will be given away to
20 children from abroad, 30 chil-
dren from other Indian states,
and 20 from within Kerala.

The previous editions of inter-
national painting competitions
for children evoked a huge global
response.

A total of 4,169 children from 37
countries registered for the first
edition held in 2014. For the sec-
ond season held in 2018, the
number of participants rose to
48,390 from 133 countries, and
9,623 children were from abroad.
Going forward, Kerala Tourism
proposes to organise this online
painting competition biennially.

For details, visit: contest@ker-
alatourism.org; contact number:
70129 93589

A friendly stray dog, which lives on the Kerala assembly premises, appears to greet policemen on security duty with a

Food safety raid: 250kg stale fish destroyed
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‘puppy bow’ | B P DEEPU

A special squad of food safety department confiscated over 250kg of stale
fish in raid conducted across the state in two days. The squad conducted 328
inspections and served notices to 63 shops.

509 govt hosps
offer online
booking for

consultation

EXPRESS NEWS SERVICE
@T’Puram

A TOTAL of 509 government
hospitals in the state have
started online booking facili-
ties for appointments through
the e-health portal. With this,
the patients will no longer
have to wait in long queues to
consult a doctor or take an OP
ticket. The public can use the
facility in medical colleges
and affiliated hospitals, 16
general and district hospitals,
73 taluk hospitals, 25 commu-
nity health centres, 380 pri-
mary and family health cen-
tres and a public health lab.

Health Minister Veena
George said the e-health facil-
ity will be implemented in all
government hospitals in a
phased manner. As many as 3
crore registrations and
around 1 lakh advance ap-
pointments have been made
using the facility so far, she
said.

“The e-health offers paper-
less service. Lab reports will
be sent to the patient via
SMS,” she said.

Woman, newborn die shortly after delivery

EXPRESS NEWS SERVICE @Palakkad
A WOMAN and her newborn
died a few hours after delivery at
the taluk hospital in Chittur on
Thursday. The deceased are Ani-
tha, 27, wife of Harish Kumar of
Parakulam house at Nallepilly
and their newborn. Anitha was
admitted to the taluk hospital in

Chittur on February 6. Since she
did not develop pain, a Caesarean
section was performed and the
child was taken out. As the health
of the newborn began to deterio-
rate, the baby was taken to a pri-
vate hospital in Kozhipara and
the mother was referred to the
Thrissur Medical College Hospi-
tal. The newborn died as soon as

it was admitted to the hospital.

Anitha began bleeding heavily
and died before reaching the
medical college hospital. She was
accompanied by a nurse and hos-
pital employees in the ambu-
lance. The relatives of Anitha ac-
cused the doctors who treated her
and the hospital authorities of
negligence.
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Refuting the allegations, super- THE SToRY.
intendent in charge of the taluk YOuIll

hospital at Alathur Dr Appukut-
tan said that since the bleeding of
Anitha who was admitted to the
ICU did not stop, she was referred
to the medical college hospital.

Meanwhile, Health Minister
Veena George sought a report on
the deaths.
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CZZZ1' THE TAMIL NADU COOPERATIVE MILK PRODUCERS FEDERATION LTD,, | = |

Sealed tenders are invitad from the contractors for chacking, stacking of 5.10 lakh
litres of milk in % litre and 1 litre sachets in tubs and it's related works daily for 3 shifts by
deploying minimum 50 Mos. of workers in each shift at Sholinganallur dairy for 24 months.

Tander decuments can ba obtainad from the office of the TCMPF Ltd, Rajiv Gardhi
Zalal, Sholinganallur, Chennai =119 from 10.02.2023 10 11.03.2023 in all working datas by
paying Rs. 1180/- inclusive of all tax Rs. 100/- has 1o be paid extra for getting it by post.
Prebid meeting will be held on 23.02.2023 at 03.00 PM at the Office of the Joint
Managing Director, Plot MNe.29 & 30 Industrial Estate, TCMPF Lid., Ambattur,
Chennai - 98. The Tender documenis can be submitted as e-tendering through the
e-procurement website www.tntenders.gowv.in on 13.03.2023 at 3.00 PM and the same
will be opened on the same day at 3.30 PM at Ambattur, Chennai-98 before the tenderzars |
their represantatives

epap! .newindianexpress. t:m'

Change in train services due
to track maintenance work

EXPRESS NEWS SERVICE @T’Puram

THE SERVICE of long-distance trains would be affected
due to track maintenance work under the Chennai divi-
sion. Train No 17229 Thiruvananthapuram Central-Se-
cunderabad Junction Daily Sabari Express will be regu-
lated for up to 3 hours en route in Chennai division, on
February 10, 16 and 22.

Train No 13352 Alappuzha-Chennai Central Daily Ex-
press will be regulated for 1 hour 30 minutes en route in
the division on February 21. Train No 13352 Alappuzha-
Dhanbad Junction Daily Express will be rescheduled to
leave Alappuzha at 7.30 am on February 18. Train No
13352 Alappuzha-Dhanbad Junction Daily Express will
be regulated for 45 minutes en route in Salem division
on February 14. Train No 16332 Thiruvananthapuram
Central-Mumbai CSMT Weekly Express will be regu-
lated for 1 hour 30 minutes en route in Salem division on
February 18.

Fl F5Pl.‘l'£ Punjab State Power Corporaticon Limited
(Regd. Office: ead Office, all, Patiala-
Corporate Identity Number: U40109PB2010SGC033813 Website : www.pspcl.in
Mobile No. 96461-10914
E-Tender Eng.No. 428/P-1/EMP-W-12197 dated 08.02.23
Dy. Chief Engineer / Headquarter (Procurement Cell-1) GGSSIP, Roopnagar invites
E-Tender ID No.2023_POWER_96331_1 for Providing skilled assistance for repair of
damaged wood works, Plumbing jobs & Masonry works of residential and non
residential buildings at Nuhon Colony and Power Colony, GGSSTP, Rupnagar.
For detailed NIT & Tender Specification please refer to https://eproc.punjab.gov.in
from 09.02.2023 from 11:00 AM onwards.
Note:- Corrigendum & addendum, if any will be published online at
https://eproc.punjab.gov.in

82/RTP-14/23-2/9/2023
16155/12/1403/2022/21084

MANGALORE ELECTRICITY SUPPLY COMPANY LIMITED

(Government ol Karnataka undertaking)

Corporate Office. MESCOM Bhavana, Bejai, Mangaluru-575 004
Phone: DBZ24-ZBB5 766 CIN: U407109 KA 2002 SGC 030425

NO:MESCOM/COML/22-23/2088 Date: 09.02.2023

SHORT TERM TENDER NOTIFICATION

M[E“ﬂr-l imviles fender far 1nr:'|:Hm-' g 56l wice from the pre OSPECtrve Didders

DIPRS ATH ITENDER/20Z3

SHOLINGANALLUR DAIRY : CHENNAI - 119
TENDER NOTICE

JOINT MANAGING DIRECTOR

" ESTEen e &b SRS e f @b smgpesien LG R n-lflll_i-_ill_u:'l L P T

BRUHAT BENGALURU MAHANAGARA PALIKE

Office of the Executive Engineer (WEST-Lakes), Room No. 306,
| 3rd Floor, Annex-3 Building, N.R. Square, Bengaluru - 560 002.

No: EE(WEST-Lakes)/Tend-15/2022-23 Date: 08.02.2023
SHORT TERM TENDER NOTIFICATION

(Through e-Procurement Portal anly)

The Executive Engineer (West-Lakes) Division, BEBMP
invites tenders from eligible tenderers for the works detailed
inthe table below.

|~ Name of the region for; - TNCSC/22-23 - Name of the region fog— TNCSC/22-23 — Date and time for online submission— Date and time for opening

EI No. Name of the Service
1| “Web Based Total Revenue Management Activity of MESCOM Non- 3l. np%‘%ﬂ:,h#lm EMD
RAPDRP area on Rate Contract basis’ No. Name of the Work (Rs. in Lakhs)| (in Rs.)
The detals of tender notification can be obtained by logging on 1o Package-2: Installation of
www.eproc karnataka gov.in on or after 13.02.2023. Any further details can 1| Sluice Gate (Flood Escape 100.00 2,00,000/-
be obtained from the undersigned during office hours. Gate) for Lakes in West Zone.

8d/- Superintending Engineer{Ele) (GComl), Corporate Oifice, Mangalury

For Power Related Complaints and Assistance Call Toll Free Number 1912

GOVERNMENT OF INDIA A

1:: LAKSHADWEEP ADMINISTRATION
(DEPARTMENT OF HEALTH SERVICES)
KAVARATTI-682 555

NOTICE INVITING TENDER

F.Mo:42-8/2022-2023 DHS (Surgical) (1) Dated: 01.02.2023

Department of Health Services L. T of Lakshadweep Administration,
Kavaraiti invites compelitive e-Tender from the Original Licensed
Manufacturers or their Authorized Distributors { Agents for the
following work as detailed below.

The Brihanmumbai Electric
Supply & Transport Undertaking
(OF THE BRIHANMUMBA] MAHANAGARPALIKA)

TENDER NOTICE
E-tenders are Re-invited for the supply of following items.

(1) 75677, (2) 75069 (Corrigendum).

Note : For more details, log on to website hitps://mahatenders.gov.in

PRO/AAM{M)1T3/2023 GENERAL MANAGER
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Uircle OFfce: Shathabe BRavan, Mint By Pass B, f:l{l'-‘il'rdaﬁm raen, Kotk 673 016
Ph: {45 2740061, Emaik cuidizpnk

POSSESSION NOTICE (For Immavabie property)
Whereas, Authorized Officer of F'Lnﬁluahma: Bark under the Securitization and Recanstnuction of

Fimancial Assets and Enforcement of Security imtenest Act, 2002 and in exendse of Powers condemed under
Section 13 read with the Security Intenest (Enforcement] Rukes, 2002, issued a Demand Notice dated
03082021, Comigandum 131062022 & Demand Motice paper publication dated 18/10/2022
caling upon the Bormowers of BO: K P K Menon Road, Kozhikode - Smt. Ramia P K. Wia, Late, Abdud
Nazeer, 5o Nihad UK, 5mit Naheeda R C, Smt. Fathima Sinw, Al residing &t Ulyadan Kunnummal,
Koduvally, Aviloru, Kollam, Pin673572 | to repay the amount menticned in the notice belg
Rs. 51,90,928.13 (Rupees Rty one lakhs ninety I.'hl:usaru:l mne hrundred twenty eight & Fase Thirteen

I%fmrlrterﬁtahﬂmh:m rzie with month reﬂun the respective amount from
a1 1 phus costiepenses bl pament in full. The riding in the Account
Q779700 1000602 as cn 23/01/2023 is Rs. 51,60392, 13|:ﬁ.|5mrﬂ'ﬂ' interest 3t the contracted mate wit
mianthhy rest an the respective amount from 31122032 phus cost/expenses untl payment in full,
The bomower having failed to repay the entire amount demandad, noticeis bareby given fo the bomower
and the pubile in general that the undersignad has taken passession of the property described here in
Dedow in exerdse of powsers confered on Femy’ berunder sub saction 4 of Section 13 of the SARFAES] Act
read with nule B of the Senurity Interest Enforcement Rules 2002 on this the &th day of February 2023,
The borrowers attention is invited to Provisions of Sub Section B of Section 13 ofthe Act, in respect of time
avallabile, to redeem the securad asset. The bomower in particular and the public i general is heneby
cautioned rot b deal with the property and any dealings with the peoparty will e subject to the dharge
af the Punjab National Bank for the above amount and imterest

of immovable proparty

All that part and parcel of property conststing of 1408 Cents of land in e Sureey Mo, 5472, Old Survey
Noudart in Koduvally Village and Desom of Kozhilode Taluk and District owned by Sei, Nihad U, K.,
Smt. Naheedia P C and St Fathima Senw.
Boundaries; East: In the porsession of fimmed and two athers, South ; Deed assigred Property, West : Deed
assioredd 1 et Property 50 Auisha, Morth : Panchayath Road and Property in the possession of Amimed & fwo
athers.

PLACE: Koduvally Authorized Officer, Punjab National Bank

|~ Ariyatur 61 1~ Pudukkottai T 8t

|—ChennaiNorth T 62 +—Ramanathapuram— 82—

|=—Chennai-South 1 63 +—Ranipet T 83

|——Coimbatore T 64 1——Salem T 84

Cuddalore 1 65 | Sivagangai 1 85

|~ Chengalpet 1 66 1 Tenkasi 1 86

Dharmapuri T 67 1 Thanjavur 1 87

Dindigut T 68 T—Thent T 88

=—Kanchipuranr T 70— Tirunetveti 1 89— 11.00 AM 1.30AM
|——Kanyakumar 1 71 +—Tiruppur T 90 1 on on

|~ Kallakurichi 1 72 Thiruvallur T 91

Karur | 73| Thiruvannamalai | 92 24.02.2023 24022023
|~ Krishnagiri T T4 1 Thiravarur T - |

Madurat T 75 +—Tirupathur 1 9%

Mayitaduthurat T 76 T Thiruchirapatli T 95

| Nagapattinam T 77 +—Tuticorin T 96—

|—Namakkat T 78 T Vetlore T 97

Nilgiris 1 79 + Viluppuram 1 98

Perambalur 1 80 " Virudhunagar 1 99

(1) Tender documents may be downloaded from GOK
e-Procurement portal https:/leproc . karnataka,gov.in
from 14.02.2023 onwards. 2) Pre-bid Meeting ; 20.02.2023
at 3:00 p.m. 3) Last date and time for receipt of Tenders:
28.02.2023 upto 4:00 p.m. 4) Opening of Technical Bids:
01.03.2023 at 4.30 p.m. Further details can be obtained
from the above office during office hours & also from
website: www.eproc.karnataka.gov.in

Sd/- Executive Engineer{WEST-Lakes)

TAMIL NADU CIVIL SUPPLIES CORPORATION
Head Office, 12, THAMBUSAMY ROAD, KILPAUK, CHENNAI - 600 010
Ph.No. (044) 26426773, Email id . : tncsc.tn@nic.in, CIN:U15137TN19728GC006157 ===

No. : MT9/4322/2023 e-tender Notice Dated : 09.02.2023
E-tender No. : TNCSC/22-23

Senior Regional Manager / Regional Manager, TNTSC nvite online electronic tender for “Appointment of Transport Contractor region wise
for transportation of paddy, Custom Milled Rice, Coarse grains, Gunnies and stocks related to procurement and Public Distribution System|
activities” for the period from March-2023 to February - 2025

-
=
wer

which tender called for ET.No. which tender called for ET.No. of filled tender documents of e-tender

Complete e-fender document can be viewed and downloaded through https:/iwww.mstcecommerce.com/eprochomel/tncsc and  alsof
available in www.tenders.tn.gov.in The bidders have to participate online bitafgonty Wit Digitat-Stgmatare Certificate (DSC) of Class-Il o
Class-Ill, ForRegistration and further details contact MSTC LIMITED, Phone: 25222842/25251910/25261005 e-Mail: mstcsro@mstcindia.co.in
Sd/- S.Prabhakar,
Managing Director

DIPR/892/Tender/2023

SETGE GLBG GSHBHTN JVLBLSTD, STGHmET UMbl SNBSS L LIGLTL

Edavanna Branch

Malappuram-676541. Ph: (483-270{0386
E-mail; cb1696@canarabank.com

iolel i
(Canara Bank

SCHEDULE Il - FORM B
PUBLIC ANNOUMNCEMENT
[Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liguidation Process) Regulations, 2016]

Tender Document containing detailed terms & conditions and gﬂﬂds
required can be downloaded from the website www.
laksahdweep.gov.in. Bidders willing to participata in the tender shall
visil the e-tender website www.tendersutl.gov.in for participation.

For any help [ query, please contact reprasentative of the Dapartment
through email: bufferhealthdhs@gmail.com &
healthtendersT86@gmail.com or Telephone (048962623193) and
for any help in processing of e-tender please contact E-Tender
helpdesk Shri. Sakeer Hussain, Mobile. 8447510207

Sd/- (Dr.M.P.Basheer)
Director Health Services
U.T of Lakshadweep

MANGALORE ELECTRICITY SUPPLY COMPANY LIMITED

(& Govarnment of Karnataka undariaking)
Corporate Office, “MESCOM BHAVANA", Bejai, Mangalury - 575 004
Ph: 0B24-2B85795 CIN: U40109 KA 2002 SGC 030425

No. MESCOMPROCIPURC24/2023-PROC Date: 08.02.2023

SHORT TERM TENDER NOTIFICATION (Through e-Procurement Portal Only)

MESCOM invitas shorl larm tendar for Manufacture & Supply of following
matarials as par lechnical spaciheation:

MName of Work Annual Procurement and supply FOR THE ATTENTION OF THE STAKEHOLDERS OF
of Surgical items required for M/S TIP TOP FURNITURE PVT LTD
AII Heanh Inshtutluns
[Tander Fes Costof Tender Form| 1000+ 18% GST (Rs. 1180
.-E! .I;b . e TR [‘ID aﬂﬂ-.ru'!} 1, | Marme of corporate debtor M/s. TIP TOP FURNITURE PVT LTD
id Document available for ; ; R -
| downloading from 2 Ejj;ﬁ;{g“ﬂgﬂf"“' 4 19th September 1994
Bid Document available for 03.03.2023 03.00PM -
\dewnloading up to % Sﬂg::::gﬁ:;ﬂ ﬂ:gﬁ; Registrar of Gompanies, Ernakulam
|Lest date & Time for submission | 03.03.2023 03.00PM a. | Corporate identity No. |
of Bid Limited Liabity Identification | 1U36108KL1994PTCO08179
| Opening of Technical Bid 03.03.2023 03.30PM 0. of corporate debtor
E:Q[,".IHI"IIHQ of Financal Bud 14.03. 2[323 04.00 PM 5. | Address of the registerad office 4/704 FF M H Kottakkal Edarikkode P O

and principal office (if any) of
corporate dabtor

G. | Date of closure of Insolvency
Resolution Procass

7. | Ligwidation commancement data
of corporate debtor

8. | Mame and regestration number
of the insalvency professional
acting as guidaior

g4, | Address and e-mail of the
liquidator, as registered with
the Board

10 Address and e-mail fo be used
for correspondence with

the Liquidator

11§ Last date for submission of
clams

Modice is hereby given that the Mational Campany Law Tribaenal, Kochi Bench has
ordered the commencement of liguidation of the M/s. Tip Top Furniture Pvt Lid on

Malzppuram Kerala — 676 501

07th February, 2023 [Liguidation ordered
by NCLT on D8th February, 2023]

(dth February, 2023 [Order received on
09th February, 2023]

CA Mahalingam Suresh Kumar
[BEPA-DD1AP-POM 10720 F-2018A40217
Mo.278 Nivedh Vikas, Pankaja Ml Road,
Fuliyakulam, Coimbaiore- 641045

Ph Mo | 73730-62341

Wil fo: msureshkumar@ical.ang

10th March, 2023

NOTICETO THE BORROWER/ GUARANTOR/MORTGAGOR

(1) W's Pafmac Agritech LLP, Eranhikkal Building, Methalangadi, Edavanna
676341 (2) Shouhkathali P V, Sfo PV Pooker, Futhen Veetl House,
Edavanna P O, Edavanna 676541 (3) Shaji EK alias Shaji Mon, 5o
Mohammed E K, Puthanpurakkal House, Meihalangadi, Edavanna
676541(4) Zeenath Hamza, Wi/o Shajimon, Puthanpurakkal House,
Methalangadi, Edavanna 676541 (5) Abdul Majeed, Sfo Abdulla,
Puthanveettil House, Chembakuthu, Edavanna 676541

Sub: Demand Notice issued under Section 13(2) of the Securitisation &
Reconstruction of Financial Assets & Enforcement of Securi

Interest

Act, 2002.

The undersigned being the Authorized Officer of Canara Bank, Edavanna
branch appointed under the Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002, (hereinafter refemed
asthe "Act”) do heraby issue this nofice fo you as under;

| S, Loan Mature of Liability with interest Rate of
| Mo Mo, Loan / Limit as on date Interest
1 1696840017744 KCC  |Rs. 51,34 072.74 (Rupeses Fifty|12.40%
one Lakhs thirty four thousand
seventy wo and seventy four
paise only)

_08th February, 2023.

iHntE: BApplicable forms can be downloaded from the following porial:
| weww ibbi.gov.in—Quick Links—Downloads—Forms under IBBI (Liguidation
| Process) Regulations, 2017.

Mama of the Materials proposed
Tender No lor Procurasssnt Quantity
MESCOM2022.23/ | B3kVASIar-1 (4 Star) Translormears 1000 Nos
INDE18 o MESCOM, Mangalora Zone "
MESCOM2022-23/ | 63KkVAStar-1 (4 Star) Transformears 006N
IND913 to MESCOM, Shimoga Zone o
m%‘gg‘:’” [2022-230 | 141y SKN Polymeric Pin Insutators. [1,10,000 Nos

The interested eligible bidders may log on to:
www.eproc. karnataka.gov.in onor after 10.02.2023

Sd/- Superintending Engineer (Ele.) (Proc.), Corporate Office

For Power Related Complaints & Assistance Call Toll Free Number 1912

The stakeholders of M/s. Tip Top Furniture Pvi Lid are hereby called upon to submil
their claims with proof on or before 10th March, 2023 to the liquidator 21 the address
mentioned against item Mo, 10.

The financial creditors shall submit thalr ckaims with proof by elecironic means anky.
&Il pther creditors may submit the claims with the proof in person, by post or by
elecironic maans

Submizsion of false or misleadsng proof of claims shall attract penalties.

[In case a stakeholder does not submit ifs claims during the liquidation process, the
claims submilted by such a stakehalder during the corporate msolvency resolution
pracess under the Insolviency and Bankruptcy Board of India (Insolvency Resalution
Process for Corporate Persons) Regulations, 2016, shall be deemed to be submitted
under section 38.)

Date ; OSth February, 2023 GA. Mahalingam Suresh Kumar Property of Saleem
Place : Coimbatore Liguidator of M/s. Tip Top Funiture Pwi Lid Place: Edavanna Authorisad Officer
AFA No. AATA0217/02201123104851 valid upto 20.11.2023 Date: 08.02.2023 Canara Bank

2 1686883017327 | Farm Deve-| Rs. 67.55,738/- (Rupees Sixfy |14.65%

lopment  |Seven Lakhs ffty five thousand
Loan  |Seven Hundred and thirty eight
only) 12 40%

The above said loan/credst facilifies are duly secured by way of mortgage of
the assats more specifically described in the schedule hereunder by virtue of
the relevant documents execuled by you at Canara Bank, Edavanna Branch
along with interest & other charges. Since you had failed to discharge your
liabilities as per the terms and conditions sfipulated, the Bank has classified the
debt as NPAas on 31.12.2022, Hence, we had issued a Demand Nofice dated
27.01.2023 to you by registered post with acknowledgement due to your last
known address available in the Branch record under Section 13(2) of the
subject Act calling upon you fo discharge the entire liability of
Rs.1,18,89,810.74 (Rupees One Crare Eighteen Lakhs Eighty nine thousand
Eight hundred Ten and Seventy Four Paise Only) together with future interest
and incidental expenses and cost within sidy days from the date of the notice,
failing which we shall exercise all or any of the rights under Section 13(4) of the
subject Act The said nolice was refurned unclaimed. You are requesied (o
discharge the entire ability with further interest and expenses within 60 days of
the publication of this notice. Moseover you are hereby restrained from dealing
with any of the secured assets menboned in the schedule in any manner
whatsoever, without our prior written consent. This is withoul prejudice to any
other rights available o ws under the subject Act andlor any other law in force.

Your attenion is imvited fo provisions of sub-section (B) of Section 13 of the
SARFAESIAC, in respect of ime available, to redeem the secured assels.
SCHEDULE OF ASSETS

(1) 0.0891 Hectors (22,0 cents) of land and residential building in R S No.
2B89/4-1, Edavanna Village, Ernad Taluk, Malappuram District. Boundaries:
East: Properfy of Unnikammed, North: Puthenveatil Abdul Nasar, West:
road, South: road

(2) 0.0648 Hectors (16 Cent) of land with building in RS no.84/2-T at
Pullipadam village, Nilambur Taluk, Matappuram District. Boundaries: East:
Property of Mayinkutty, North: Propery of Kuttiali, West: Road, South:




